
221       Demand for   discussion       [17 AUG.   1992]        on  tenth   Schedule of      222 
Constitutions 

Report  and  Accounts     (1990-91)  of the 

Narmada  Control  Authority  and  related 

papers 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRIMA- 
TI K. KAMLA KUMARI): Madam, 
on behalf of SHRI VIDYACHARAN 
SHUKLA): I lay on the Table a copy 
each (in English and Hindi) of the fol- 
lowing papers:— 

(i) Annual Report and Accounts of 
the Narmada Control Authority, for 
the year 1990-91 together with the 
Audit   Report  on   the   Accounts. 

(ii) Statement giving reasons for the 
delay in laying the papers mentioned 
at  (i)   above. 

[Placed   in   Library.       See     No.   LT- 
2499/92]. 

Notification  of  the  Border Roads  Deve- 

lopment   Board  and related     papers 

THE MINISTER OF STATE IN THE 
MINIS TRY OF PETROLEUM 
NATURAL GAS WITH ADDITIONAL 
CHARGE OF MINISTER OF STATE 
IN THE MINISTRY OF DEFENCE 
(SHRI S. KRISHNA KUMAR): Mad- 
am, I lay on the Table a copy (in Eng- 
lish and Hindi) of the Border Dtvelop- 
ment Board, Notification G.S.R. No. 
214, dated the 9th May, 1992, publish- 
ing this General Central Services, Group 
'B' posts (Amendment. Rules, 1992, to- 
gether with a statement giving reasons for 
the delay in laying the notification. [Pla- 
ced   in   Library.   See  No.   LT-2472/92]. 

REPORT OF THE PUBLIC ACCOUNTS 

COMMITTEE 

SHRI R. K. DHA WAN: (Andhra 
Pradesh): I lay on the Table a copy (in 
English and Hindi) of the Thirty-first Re- 

port of the Public Accounts Committee 
on Slum clearance and improvement of 
slums and economically weaker sections 
housing  programme. 

RE.  DEMAND FOR    DISCUSSION ON 

TENTH  SCHEDULE  OF     CONSTITU- 

TIONS 

THE   DEPUTY   CHAIRMAN:   Special 
Mentions... 

 

SHRI B. K. HARIPRASAD (Karna- 
taka): Madam, I have to raise an im- 
portant matter. I would like to draw the 
attention of the Home Minister .. (Inter- 

ruptions) 

†[ ]   Transliteration   in   Arabic   Script. 

*Not recorded. 

 

 


